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Seeking transfer frem Central Teurist
Office, Bhumaneswar te Patna, the applicant a U.D.C.
represented te the au£herities; which received édue

- recemmendatien by the lecal head of Bhukaneswar Cffice,

Ne need having been paid te his srievance, the applicant

R appreached this Trikunal in this 0.A.Ne.129/€4; which
was dispesed of en 23,3.2604 with directien te Respendents
te censider his srievance fer his transfer frem Bhukaneswar
te Patna. Ne psst of U.D.C. ®eine availakle in Patna
Cffice, the applicant was intimated accerdingly. In the
said premises, the agplicant has again appreached this
Trilkunal in the present M.A.484/04. In the saié M.A. the
applicant has peinted sut that the status ef UDC and
Junier Stenegr apher beleng te ene caére and since the
pest ef Junier Stenegrapher is availakle at Patna Office,
the Respeneents sheuld censider his case fer keing pested
as against the pest of Junier Stenesrapher at Patna,

By filing @bjecfi@ns, the Respendents have
peinteéd sut that in view ef the netificatien dategd
19.7.28€2 (Annexure-R/2) filed by the Respesndents the
post ef x Junier Steneerapher is availakle te ke filled
usp By way ef direct recruitment threush the Staff Selectien
Cemmissitn. On examinatien ef the said Annexure-R/2
dated 19.7,2002, it appears that the same is a set of
recruitment rules, which previde that the pest ef juniser
Stenesgrapher is te be filled khreugh Staff Selecétien
Cemmissien, as is apparent, there is ne prehikitien fer

adjusting g UDC as asmainst the saié vacancy. The UDC



*}Z<ﬂ can be adjusted against a junisr Steneer apher pest
(because, they Beth are in the identical scale) until
. the vacancy ef Junier Stenegrapher is regular%yyfille@
up.In the afereszid premises, the Respondentgﬁii;
directeéd te call upen te recensider the grievance of
) the applicant (a UDC pested at Bhubaneswar Office) fer
.6%77~ 7 *W°¢%N/ being adjusted asgainst the existing vacancy ef Junier
éﬁ/,97%73”7 "ASijﬂ Stenegr apher at Patna Cffice and the said adjustment

may B¢ made till a regularly recruited Junier Stenssrapher

Lot wiele is pested at Patna.
xﬁN“W With the aferesaid sbservatien and directien,
)

M.A.484/04 is dispesedrof; after hearing Shri S.Mishra,
ceunsel fer the applicant and Shri 8.B.Jena, Adél.Standing
Counsel appearing on kehalf #f the Respendents.

Send cepies of this srder te the parties

and free copies of the erder ke hzhded ever te the ceunsel

of kPeth the sides,
' MEMBER (FTPICIAL)
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